FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of India
Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s ANSAL PROPERTIES AND INFRASTRUCTURE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Ansal Properties and Infrastructure Limited

Date of incorporation of corporate 30.06.1967
debtor

3. | Authority under which corporate Roc-Dethi
debtor is incorporated/registered

4. | Corporate Identity No. / Limited L45101DL1967PLC004759
Liability Identification No. of
corporate debtor

5. | Address of the registered office and | Reg. Add.: 115 Ansal Bhawan16 K G Marg

principal office (if any) of corporate | New Delhi -110001

debtor Other Addresses

= Shopping Square, Second Floor, Sushant Golf
City, Sultanpur Road, Lucknow, Uttar Pradesh
-226030

= Esencia, Sector 67, Gurugram, Haryana-122001

e C/O Ansal Plaza, Ferozepur Road, Opp. Circuit
House, Ludhiana, Punjab-141001

e Ansal Susant City, Nh-08 Jaipur Road, Ajmer,

Rajasthan -305023
6. | Insolvency commencement date in | 16th November 2022 (As per copy of NCLT order
respect of corporate debtor recelved on 17th November, 2022)
7. | Estimated date of closure of 15th May 2023
insolvency resolution process (180th day from the insolvency commencement

date i.e. 16th November 2022)

8. | Name and registration number of Mr. ASHWANI KUMAR SINGLA
the insolvency professional acting | 1BBIIPA-001AP-P-02035/2020-2021/13122
3as interim resolution professional

9. | Address and e-mail of the interim Address: E 701, PARK GRANDEURA-BPTP,

resolution professional, 2s SECTOR 82, Near Shiv Nadar School Opposite
registered with the Board Deihi Public School, Nehar Paar, Faridabad,
Haryana -121007

Email: ashwaniksingla@gmail.com

10.| Address and e-mail to be used for | Address: E 701, PARK GRANDEURA-BPTP,
correspondence with the imterim SECTOR 82, Near Shiv Nadar School Opposite
resolution professional Dethi Public Schooi, Nehar Paar, Faridabad,
Haryana -121007 Email: ansal cirp@gmail.com
Website: https://cirp.ansalapi.com/

11.] Last date for submission of claims 1st December 2022 (14th day from the date of
receiving order by IRP i.e. 17th November 2022)

12| Classes of creditors, if any, under Home Buyers under Real Estate Project under
clause (b) of sub-section (6A) of Section 5(8){) of Insolvency and Bankruptcy Code,
section 21, ascertained by the 2016

interim resolution professional

13.| Names of Insolvency Professionals | 1. Mr. Pankaj Arora
identified to act as Authorised 2. Mr. Mukesh Chand Jain
Representative of creditors in a 3. Mr. Deepak Kumar Goyal
class (Three names for each class)

14.] (a) Relevant Forms and (3) Web link: https://www.ibbi.gov.in‘home
(b) Details of authorized {downloads

representatives are available at: | (b) Physical Address :

1. Mr. Pankaj Arora

1BB1 Reg No. IBBVIPA-0001/1P-PO1743/2019/
2020/12735136. Add : Shubham Tower, Neelam
Chowk, N 1T Faridabad-121001 Haryana

2. Mr. Mukesh Chand Jain

iBBI Reg No. :[IBBIIPA-002/1P-N00860/2020
-2021/13054 Add : F-703, MUNIRKA
APARTMENTS, SECTOR-8, PLOT-11,
DWARKA, New Delhi-110075

3. Mr. Deapak Kumar i

1BEI Reg No. : IBBIIPA-001/1P-P-02490/2022
-2023/14143 Add : Flat no 101, Shridher
Apartments 884/6, Ward-6 Mehrauli, New
Delhi-110030

Notice is hereby given that the Hon'ble National Company Law Tribunal, New Delhi Bench (Court

11) has ordered the commencement of a corporate insolvency resolution process of M/s Ansal

Properties and Infrastructure Limited on 16th November 2022,

The creditors of M/s Ansal Properties and Infrastructure Limited, are hereby calied upon to

submit their claims with proof on or before 01.12.2022 to the interim resolution professional

online through website at https://cirp.ansalapi.com in the specified form.

The financial creditors shall submit their claims with proof by electronic means only. All other

creditors may submit the claims with proofin person, by post or by electronicmeans,

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice

of authorised representative from among the three insolvency professaonals listed against entry

No.13 to act as authorised representative of the class- Home Buyersin Form CA.

The financial creditors in a class shall submit their claims in Form CA with proof online through

website of the Corporate Debtor only.

Submission of faise or misieading proofs of claim shall attract penalties. Sd/-
Ashwani Kumar Slngla
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